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Title: Need to resolve border dispute between Maharashtra and Karnataka.
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MADAM SPEAKER: Nothing will go on record.

(Interruptions) €] »
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MADAM SPEAKER: Shri Khaire, you have said what you have to say. Now, nothing will go on record. Nothing is going on
record.

(Interruptions) 4€; *

MADAM SPEAKER: Nothing is going on record.
(Interruptions) €]
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MADAM SPEAKER: Nothing is going on record.
(Interruptions) €/ *

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Let them go to their seats. ...(Interruptions)



MADAM SPEAKER: What do you want?
...(Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) €/ *
MADAM SPEAKER: Nothing is going on record,

(Interruptions) &€/ *
MADAM SPEAKER: Nothing is going on record.

(Interruyptions) 4€; *
12.17 hrs.

At this stage, Shri Anant Kumar Hegde and some other hon. Members

came and stood on the floor near the Table

12.17AYa hrs.
At this stage, Shri Chandra Kant Khaire and some other hon. Members

came and stood on the floor near the Table

3€| (caqeror)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): The Members are coming to the well of the House and the
Leaders are seeing it. ...(Interruptions)

PARHAMENTARY-AFFAIRS{SHRIVANARAYANASAMYY):— Madam, they promised that they would not come to the well of

the House. ...(Interruptions)
MADAM SPEAKER: Shri Ananth Kumar, you please speak.
...(Interruptions)
12.18 hrs.
12:18 hrs:
At this stage, Shri Anant Kumar Hegde and some other hon. Members
went back to their seats.
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12.18 AV hrs.
1217 hrs.
At this stage, Shri Chandrakant Khaire and some other hon. Members
went back to their seats.
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MADAM SPEAKER: Shri Ananth Kumar will speak. Please go back to your seats.

...(Interruptions)
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SHRI ANANTH KUMAR (BANGALORE SOUTH): Madam, thank you very much. I only want to state the facts. The fact is
Belgaum is part and parcel of Karnataka and there are no two questions about it. Justice Mahajan Commission has already
given a report and that report is to be implemented in toto. ...(Interruptions)
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SHRI ANANTH KUMAR : That is the only request. There is no issue between Maharashtra and Karnataka because Belgaum
is part of Karnataka. ...(Interruptions)

The Central Government has filed an affidavit to this effect..a€]...(Interruptions)
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MADAM SPEAKER: Nothing will go on record except what Shri Sharad Yadav says.

(Interruptions) 4€; »



